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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
 

CENTRAL ZONE BENCH, BHOPAL 
 

ORIGINAL APPLICATION No. 96/2026 
 

IN THE MATTER OF: 
 
 

SIDDHARTH SINGH RAJPOOT & ANR.                          ........APPLICANT 
  

               VERSUS 
 

 

STATE OF MADHYA PRADESH & ORS.                    ......RESPONDENT 

 

REPORT IN ORIGINAL APPLICATION NO. 96/2026 (CZ) SIDDHARTH 

SINGH RAJPOOT & ANR VS STATE OF MADHYA PRADESH & ORS.   

 

MOST RESPECTFULLY SHOWETH:             

 

1. That, the Hon’ble NGT vide order dated 18.05.2026 passed in OA 96/2026 

(CZ) “Siddharth Singh Rajpoot & Anr. Vs State of Madhya Pradesh & Ors.” 

issued following directions: - 
 

“1. That, the instant case has been preferred for the preservation and 

conservation of the Rivulet/Stream of Water Naramda, passing through 

villages Satdev, Bheruda, in Tehsil Nashrullaganj, District Sehore in the 

State of Madhya Pradesh. 

2. Learned Counsel for the applicant has contended that the respondent Gram 

Panchayat Satdev, there was religious gathering in Panchayat Satdev, 

Bheruda is organized in which when the gathering is concluded by the 

organizer the organizer performed Puja and Arti of the holy river Naramda 

and Poured 11000 liters of milk in the river and 210 saree is blown in the 

river. The work of Pouring milk in the river from Satdev is in full swing, 

being violative of environment and its ecology. This will directly affect 

several environmental damages, i.e., Fishes, and other aquatic organism 
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and will also leads to contamination of water etc. and their agricultural 

land nearby banks will be polluted. The drinking and irrigating water of 

other villages will be contaminated not left for drinking and irrigation 

purpose. The action on the part of Respondents is in violation of the Water 

(Prevention and Control of Pollution) Act, 1974.  

3. Though, no scientific data with regard to the pollution of the water by 

pouring of milk has been placed before this Tribunal. On the previous date 

the applicant was directed to submit the affidavit with regard to any case 

pending in any High Court and an application/affidavit has been filed that 

no identical case has been pending or filed before any other courts. It is 

made clear that there is no specific dedicated CPCB guidelines explicitly 

banning milk pouring by name subject fall under the general prohibition 

of pollution rivers through the discharge of organic metal, which increases 

the biological oxygen demand (BOD). Key points regarding CPCB and 

legal instances on this practice include general prohibition of pollutants 

Section 24 of the Water (Prevention and Control of Pollution) Act, 1974 

prohibits any discharging any polluting matter into streams or wells. The 

question is whether this pouring of milk as a milk pooja may be considered 

as significant organic pollutant causing aquatic mortality and deplete 

oxygen. Milk is the purest food item available, because perhaps it is the 

only thing which cannot be trampled the pond upon. The pouring of the 

milk in river Narmada in Madhya Pradesh on the rituals day performed by 

the persons of the specific philosophy has been matter of debate online and 

thus, requires serious consideration by the CPCB or State PCB. 

Accordingly, we direct the CPCB and State PCB to submit the report and 

reply as to whether the activity is regulated by any guidelines and if not 

whether it requires any guidelines or pouring of the milk on rituals day 

causes any pollution in the water.” 
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2. That, Central Pollution Control Board (CPCB) vide letter no 301 dated 

25.06.2026, communicated the nomination of the official and requested for 

the meeting regarding the issues raised in the Original Application.  In 

compliance with the aforesaid, a meeting on dated 01.07.2026 was convened 

to discuss the issues raised in the Hon’ble Tribunal's Order. The attendance 

sheet along with the letter is enclosed as Annexure-1.  

 

3. That, it is humbly submitted before the Hon’ble Tribunal that there is already 

a “Standard Operating Procedure (SOP) for River-Sensitive Gatherings Along 

Riverbanks” published in year 2024 by the National Institute of Urban Affairs 

(NIUA), Ministry of Housing & Urban Affairs, Government of India (GoI) 

National Mission for Clean Ganga (NMCG), Ministry of Jal Shakti, 

Government of India (GoI). Copy of the document is enclosed as       

Annexure-2.  

“The Objectives of the SOP  

1. To streamline/standardize the process of organizing river sensitive 

gatherings along the riverbank. 

2. To minimize the event’s environmental footprint.  

3. To identify and promote better management practices/approaches for 

organizing events along the river banks.  

4. To define the roles and responsibilities of all line departments involved in 

gathering events.  

5. To recommend action points to follow pre, during and post-event to restore 

the site to its natural state as much as possible. 

4. The MPPCB official along with CPCB officials carried out a site inspection 

on 07.07.2026 at Satdev Ghat, the location mentioned in the petition where 

the incident of pouring of milk into River Narmada took place. The site is 

situated at Gram Panchayat Satdev, Tehsil Bherunda (formerly Nasrullaganj), 

District Sehore, Madhya Pradesh. 

 

During the inspection, Dr. Poulami C. Patil, Scientist 'C', CPCB, Regional 

Directorate, Bhopal; Shri J.K. Rajoriya, Scientist, Regional Office, MPPCB, 
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Bhopal; Shri Saurabh Sharma, Tehsildar; Shri R.D. Gourle, Nayab Tehsildar; 

Shri Dadelaal Jaget, Sarpanch, Gram Panchayat Satdev; Shri Mohanlal, 

Kotwar; and Shri Doulat Singh Rajput, Halka Patwari, Tehsil Bherunda were 

present. 

 

Photographs taken during the inspection are enclosed as Annexure-3. The 

geographical coordinates of the relevant locations were recorded using a 

mobile-based application and subsequently plotted on Google Earth imagery, 

which is enclosed as Annexure-4. A Panchnama was prepared during the 

inspection and is enclosed as Annexure-5. 
 

The observations recorded during the inspection are as follows:  

4.1. The incident took place at Satdev Ghat of Gram Panchayat Satdev, 

Tehsil Bherunda, District Sehore, Madhya Pradesh, located at Latitude 

22°34'41.72"N and Longitude 77°11'17.17"E. 

4.2. River Narmada flows from east to west through the southern part of 

Sehore District. The district lies within the Narmada Basin, and the river 

forms the southern boundary of Sehore District with Harda District over 

a considerable stretch. Bherunda (formerly Nasrullaganj) town is 

situated approximately 8 km north of River Narmada. Pataleshwar 

Mandir is located on the northern side of Satdev Ghat. 

4.3. The approximate width of the river at the inspection location was about 

550 metres. The ghat consists of masonry steps leading to the river. The 

river water appeared light brownish on the day of the inspection. At the 

time of inspection, the weather was cloudy whereas as per the locals, in 

the morning there was heavy rain. The ghat area was clean and free from 

litter. The ghat is used by local residents for religious activities and 

bathing. Access to the ghat is provided through a village road. 

4.4. As informed by the nearby residents of the village, a religious event was 

organized by Shivanand Baba for approximately 21 days. It was further 

informed that, on the concluding day of the event, i.e., 09.04.2026, milk 

contained in a tanker of approximately 11,000 litres was poured into 

River Narmada at Satdev Ghat. 
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4.5. As informed by the Tehsildar, no permission for organizing the said 

event was granted by the District Administration. 

4.6. During the inspection, the residents and the Kotwar informed that food 

(langar/community meal) was served to the devotees during the event. It 

was further informed that steel plates (thalis) were used for serving food 

to minimize the generation of solid waste and that mobile toilets were 

provided for sanitation during the event. 

4.7. As informed by the local residents, the milk was discharged from the 

tanker into the river in approximately 20-25 minutes. 

4.8. Water samples from River Narmada were collected from the upstream 

and downstream locations of Satdev Ghat for analysis. 

4.9. With reference to the allegation regarding the offering of 210 sarees and 

other pooja materials such as coconuts, it was informed by the local 

residents that members of the Kewat community collect these articles 

from the river immediately after they are offered to River Narmada. A 

signed statement to this effect was obtained during the inspection and is 

enclosed as Annexure-6. 

4.10. As the inspection was conducted on 07.07.2026, approximately three 

months after the incident dated 09.04.2026, no physical evidence 

directly attributable to the alleged pouring of milk into River Narmada 

was available at the site during the inspection. 

 

5. Water Quality Monitoring and Results 

 

5.1. That, during inspection Water samples from River Narmada were 

collected from the upstream and downstream locations of Satdev Ghat for 

analysis. The samples were analyzed by the Central Laboratory, MPPCB, 

and the results are enclosed as Annexure-7. The analysis results indicate 

that the average BOD is 1.45 mg/l and Dissolved Oxygen (DO) level of 

the River Narmada at Satdev Ghat is 5.45 mg/l, water quality of which is 

adequate to support aquatic life.  
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6. Theoretical Assessment of Dilution of Milk in River Narmada 

 

6.1.  The theoretical assessment is enclosed as Annexure -8 for kind perusal 

which indicates that the addition of milk increases the oxygen demand of 

the water, which may temporarily reduce the dissolved oxygen available 

for aquatic organisms. However, considering the flowing nature of the 

River Narmada, its high dilution capacity, and natural self-purification 

processes, any impact is expected to be localized and not adverse under 

the assumed conditions. The assessment is indicative in nature and is 

based on theoretical assumptions and laboratory extrapolation, and 

therefore cannot substitute for actual field monitoring. 

 

8. Conclusion 

 

8.1.  The laboratory dilution study and theoretical dilution assessment indicate 

that, considering the flowing nature of River Narmada, its high dilution 

potential, natural assimilative capacity and continuous reaeration, no 

adverse impact on the river water quality could be established from the 

available evidence. However, milk is an organic biodegradable substance 

having oxygen demand, and its direct discharge into any water body in 

such large quantities is environmentally undesirable. 

 

8.2. The environmental impact of such practices is likely to be more significant 

in ponds, lakes, reservoirs and other stagnant or low-flow water bodies, 

where dilution and natural reaeration are comparatively limited.  

 

9. Recommendations: 

 

9.1. All future religious gatherings on the banks of River Narmada shall be 

organized only after obtaining prior permission from the local 

administration and the competent authority, and shall be held only at 

designated ghats in accordance with the SOP for River-Sensitive 

Gatherings Along Riverbanks (2024), with appropriate environmental 

management measures in place. 
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9.2. Religious gatherings/events involving ritual offerings shall be permitted 

only at designated ghats where facilities for such events are already 

available as permanent features along with separate collection facilities for 

flowers, coconuts, cloth, and other pooja materials, have been provided to 

prevent their direct discharge into the river and to ensure their 

environmentally sound collection, reuse, or disposal. 

9.3. In the case of large religious gatherings/events, the organizers shall, in 

coordination with the local administration, make additional arrangements 

as required, including adequate facilities for waste collection, sanitation, 

crowd management, and environmental protection, to prevent any adverse 

impact on the river.  

 

 

 

 

JK Rajoriya 

 Scientist,  

RO, MPPCB, Bhopal 

Dr. Poulami C Patil,  

Scientist C 

CPCB, RD, Bhopal 

Neetesh Chaurasiya 

Regional Officer,  

RO, MPPCB, Bhopal. 
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For River-Sensitive Gatherings Along Riverbanks vii

TERMINOLOGY

1.	 Carrying Capacity: refers to the maximum number of individuals that the environment/location can accommodate 
sustainably.

2.	 Development Control Regulations: is a mechanism that controls the development and use of land. 

3.	 Ecosystem: is a geographic area where plants, animals, and other organisms, as well as weather and landscapes, 
work together to form a bubble of life.

4.	 Flood Plain: is low-lying ground adjacent to a river, formed mainly of river sediments and subject to flooding.

5.	 Impact Assessment: is a planning and decision-making tool used to assess the potential positive and negative effects 
of proposed activity.

6.	 Native Species: is a species that is within its known natural range and occurs naturally in a given area or habitat, as 
opposed to an introduced species or invasive species.

7.	 No Objection Certificate: is a legal document issued by an organization, institute, or an individual to say that they 
have no objection to the mentioned details in the document.

8.	 Riparian buffer: is an area adjacent to a stream, lake, or wetland that contains a combination of trees, shrubs, and/
or other perennial plants. 

9.	 Riverine Island: is any kind of landmass within a river that sits above water. It may be an island, a sand bar or a rock.

10.	 River Health: is a measurement of how well a river is able to sustain its natural properties and provide a habitat for 
natural aquatic life to thrive.

11.	 Standard Operating Procedures: is a set of step-by-step instructions for performing a routine activity.

12.	 Third Party Evaluation: is an impartial evaluation of an organization’s activities by an external entity to ensure they 
meet set standards and benchmarks

13.	 Waste Audits: is a formal, structured process used to quantify the amount and types of wastes being generated by 
an organization/ event organizers.
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GATHERINGS ALONG 
RIVER BANKS

In the context of the proposed SOP, the concentration of a significant number 
of people (individuals, groups, or organizations) assembling near or along 
the river’s edge for specific events or purposes results into various sizes of 
gatherings ranging from small to large. These gatherings could involve diverse 
activities attracting varied crowd sizes and demographics which sometimes 
exerts pressure on resources (natural/administrative) beyond their carrying 
capacity. Several examples of gatherings are riverfront spiritual festivals, 
celebrating local culture, music, and arts with performances, exhibitions, 
and food stalls; concerts and theatrical performances drawing thousands of 
attendees; public gatherings for civic ceremonies, rallies, or environmental 
awareness campaigns; and riverfront tourist attractions hosting guided tours, 
river sports/cruises, and nature walk trails, resulting into substantial footfall 
and interaction of people in different forms along riverbanks.
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2 Standard Operating Procedure (SoP) 

INTRODUCTION

R
ivers have been revered ever since communities first started to live beside riverbanks. In addition to providing food 
as means of subsistence, economic advantages, and transportation; rivers also benefited communities by providing 
avenues for cultural practices and recreation. Progressively, the interaction of communities with rivers has evolved. 

The interactions of the limited people residing in small settlements along the river intensified due to population growth, 
increasing demands, as well as accessibility avenues like roads, bridges etc.. 

In India, rivers are considered sacred and are worshipped as goddesses and have been considered sacred. Due to this, 
communities have been gathering along river banks to offer prayers on auspicious occasions at different times of the 
year. In particular, gatherings have become a hallmark of modern societies, acting as platforms for social interaction, 
entertainment, and a celebration of togetherness. The allure of the riverside location is evident, as it provides a picturesque 
backdrop and access to water as a resource. 

Rivers around the world host some of the most significant and captivating gatherings, drawing people from diverse 
backgrounds to participate in a variety of cultural, religious, and festive events. These gatherings often carry deep 
historical and spiritual significance, creating vibrant celebrations that showcase rich traditions and bring communities 
together in unique ways. In India, the Magh Mela, Kumbh Mela and Maha Kumbh Mela are mega events that take place 
along the banks of the Rivers attracting millions of people. In 2019, during the Maha Kumbh Mela, approximately 240 
million people visited the river (Kanaujiya, A; Tiwari, V; 2022). It is the biggest among all the Kumbhs that are held along the 
riverbanks of four Indian cities- Allahabad, Ujjain, Haridwar, and Nashik along the riverbanks every 12 years at a particular 
astronomically significant time. 

Another noteworthy gathering along the river is held in the Kerala state of India during the Onam festival, which unites 
thousands of people celebrating cultural heritage along the Pamba River. The festival attracts crowds from all over the 
world, who come to witness the Aranmula Boat Race (a form of river sport) organized by the Kerala tourism department. 
Similarly, Chhath Pooja is celebrated by communities of the Bihar state across India by taking a holy dip in any river/
waterbody in the vicinity.

Globally, also rivers have been celebrated/worshipped, for example, the Loi Krathong festival celebrated in Thailand 
involves decorated vessels floating on rivers to symbolize purification and gratitude to water spirits, blending Hindu, 
Buddhist, and animist traditions. The Dragon Boat Festival of China commemorates poet Qu Yuan’s death with races and 
consumption of sticky rice dumplings on the 5th day of the 5th  lunar month. San Antonio’s River Walk Parade in Mexico 
with over 100,000 attendees, fuels the local economy through tourism, benefiting businesses and cultural venues amidst 
its scenic 15-mile walkway.

The gathering of the communities on the riverbanks is not new and has not changed. On the contrary, it has intensified 
and has reached a stage where these gatherings have started to disturb the riverine ecosystem by altering its landscape, 
impacting the water quality, and most importantly affecting associated biodiversity. 

With changing lifestyles, and human behaviour, the challenges of government institutes to maintain the natural identity 
of rivers during gatherings are increasing. The non-availability of guidelines specifically for managing gatherings along 
riverbanks poses a significant threat to the delicate riverine ecosystems and undermines the sustainable co-existence 
of both the rivers and the gatherings. Therefore, a dedicated SOP that helps institutes take necessary actions during 
gatherings is highly recommended.

NGT, 2017  Direction

During the Kumbh Mela 2016 event held in Prayagraj City, efforts were made by authorities to protect the biodiversity, 
including relocation of certain species to safer habitats. However, the scale and duration of the event made it difficult 
to sustain. Noticing the impact of large gatherings on the river’s health, the National Green Tribunal (NGT) in 2017 
directed the Uttarakhand and Uttar Pradesh governments to formulate guidelines for any religious activities on the 
ghats of the Ganga or its tributaries.

1
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For River-Sensitive Gatherings Along Riverbanks 3

The following map illustrates a variety of religious and cultural gatherings that take place along rivers across different 
states in India.

Jammu & Kashmir
Jhiri Mela Festival
Tawi River

Uttar Pradesh 
Kumbh Mela, Ganga 
Mahotsav
Ganga River

Himachal Pradesh
Minjar Fair 
Beas River

Uttarakhand
Ganga Dussehra 
Ganga River

Assam
Brahmaputra River 
Festival 
Brahmaputra River

Bihar
Chhath Puja, 
Sonepur Cattle Fair 
Ganga River

Punjab
Maghi Mela 
Ravi River

Rajasthan
Chambal Ghariyal 
Festival 
Chambal River

Gujarat
Narmada 
Mahotsav 

Narmada River

Maharashtra
Kumbh Mela (Nashik) 
Godavari River

Madhya Pradesh
Narmada Jayanti 
Narmada River

Jharkhand
Makar Sankranti 
Mela 
Damodar River

Goa Shigmo
Goa Shigmo 

Festival
Zuari River

Karnataka
Cauvery 

Theerthodbhava 
Cauvery River

Kerala
Aranmula Boat 

Race 
Pampa River

Tamil Nadu
Mahamaham Festival
Kaveri River

Chhattisgarh
Rajim Kumbh Mela 
Mahanadi, Pairi and 
Sondur Rivers

West Bengal
Ganga Sagar Mela
Hooghly River

Andhra Pradesh
Godavari Pushkaralu
Godavari River

Telangana 
Bathukamma Festival, 

Medaram Jatara
Godavari River

Gathering  witnessed along the 
major rivers in India
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4 Standard Operating Procedure (SoP) 

The following are six indicative guiding principles proposed under this SOP

Guiding 
Principles 

of SOP

Gatherings along the 
riverbanks should adopt a 

river-sensitive,  
stretch-based approach, 

recognizing the  
upstream-downstream 

linkages of all
activities along 

the river

The baselining  
must be established 

before gathering events 
to assess pre-post event 
conditions. This will also 

help to bring ‘Ground 
Zero’ stage following the 

event

The management 
of gathering is not 

responsibility of single 
agency/department, it 
should collective and 

coordinated effort

The biodiversity 
(aquatic and 

terrestrial) hotspots 
should be protected 

during the gatherings

Public awareness 
through dedicated 

IEC should be a vital 
component during 

gatherings

The gatherings should 
be looked upon as an 
opportunity to adopt 

new initiatives for 
managing river health 
like waste to wealth, 

creating no plastic 
zones etc.

1

2

3 4

5

6

1.1   Rationale and Objectives

Currently, the management of gatherings along the riverbanks is confined to crowd control, stampede handling, and 
maintaining law and order situations. Limited attention is given to water, sanitation, and solid waste management 
arrangements at the event location. However, the river, which takes center stage and is the most affected during gatherings, 
is not given due attention. Moreover, there is no Standard Operating Procedure (SoP) to help authorities to effectively plan 
and organize gatherings so that the riverine ecosystem is least affected. The review of existing SOPs or guidelines issued 
by authorities related to gatherings does not give directions on maintaining the river’s health, the biodiversity around 
it, or the floodplain on which the event takes place. The situation is fairly similar in other countries, with the exception 
of a few developed countries that have some provisions on permitted/non-permitted activities. Interestingly, in Europe, 
the impacts due to outdoor sports, leisure, and recreational activities have been ranked among the top ten threats to 
freshwater ecosystems1 (Schafft, M. et al. 2021).

Thus, while gatherings along the riverbanks encourage community spirit, provide avenues for cultural exchange, and fuel 
the local economy, they also pose threats to the entire riverine ecosystems. Recognizing this challenge and also a gap in 
adequate directions, a dedicated SOP tailored to river-friendly event planning is required.

Objectives of the SOP

1.	 To streamline/standardize the process of organizing river sensitive gatherings along the riverbank
2.	 To minimize the event’s environmental footprint
3.	 To identify and promote better management practices/approaches for organizing events along the river banks
4.	 To define the roles and responsibilities of all line departments involved in gathering events
5.	 To recommend action points to follow pre, during and post-event to restore the site to its natural state as much 

as possible
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For River-Sensitive Gatherings Along Riverbanks 5

1.2   Target Audience 

This SOP is prepared for administrators and functionaries of different departments, who are responsible for management 
of events on banks of rivers passing through their administrative territory. It also aims to serve as a guidance note for all 
event organizers (government or private) to minimize the adverse impact of gatherings on the riverine ecosystem.

The SOP essentially focuses on Floodplain, River Water Quality, and Bio-diversity, which are affected most due to the 
gatherings. The indicative actions to be followed before, during, and after the events aim to protect the overall riverine 
ecosystem within the influence of the event.

It is proposed that the executive powers to operationalize this SOP are with the District Magistrate (DM) / SDM as most 
of the departments (para-statal and municipal) will be within their jurisdiction. A detailed responsibility matrix showing 
desired actions during large gatherings is included in section 2.1 of this document.

1.3   Scope of Managing Gathering for River health

In India, sizable gatherings usually exceed the natural carrying capacity of event sites and resources. A make shift and 
necessary infrastructure (which is usually inadequate) facility is provided. However, it is not clear how the estimates for 
the influx of people in these gatherings along riverbanks is made. Additionally, the carrying capacity of space with respect 
to gatherings is usually not gauged or if at all it is, it is not rational.

Currently, there are no scientific measures or standards being followed in India to understand the crowds/gatherings in 
public/open spaces. As per Oberhagemann, D 2012, the maximum density of people that can be allowed is only 2 persons/ 
m2 in case of rainy and slippery conditions. For static (immobile) crowd, 5 persons/m2 is the maximum allowable limit, 
even allowing 6 persons/m2 is high risk. The densities of 5-6 persons/m2 must not be exceeded for static crowds. For the 
dynamic/moving crowd, the acceptable limit is 1.5 persons/m2 and the critical limit is reached at 2 persons/m2.

To effectively manage large gatherings, urgent guidance is required on comprehensive measures such as stricter 
regulations on waste disposal, promotion of eco-friendly practices during festivals, and initiatives to raise awareness about 
the importance of preserving river ecosystems.

The planning of gatherings along river banks broadly falls under two categories and demands short and long term planning.

Short-term planning primarily applies to non-recurring events that last for a day or few days (weekly). These events require 
temporary and purpose-specific preparedness and infrastructure.

Long-term planning is required for events like Kumbh, Magh Mela, etc., which are recurring in nature and happen at 
fixed time intervals and may last for months. Such events usually occur at fixed locations and therefore, need feasible 
infrastructure, depending upon the popularity, periodicity of the event, terrain, weather, and crowd gathering.

Long-Term Planning for Haridwar-Rishikesh

Authorities are working on revision of the Master Plan for Haridwar-Rishikesh, designating ‘no motor’ zones in 
some areas, ‘only electric vehicles’ in some areas, widening of roads, green belts and beautification, promotion of 
Information Education Communication (IEC) activities by including religious, charitable, social and educational 
institutions, plantation in bio-diversity parks along river Ganga and its tributaries, including on the encroached land 
(after removing such encroachments).

This SOP encompasses protocols for various phases of event planning, execution, and post-event management. It outlines 
specific actions, responsibilities, and best practices aimed at ensuring environmental sustainability, protecting water 
resources, and minimizing ecological impacts during such gatherings. It addresses pre-event planning and preparedness, 
during-event management strategies, and post-event assessment and restoration measures, providing a structured 
framework for effective and efficient response to environmental challenges associated with large gatherings along 
riverbanks. 
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6 Standard Operating Procedure (SoP) 

This SOP attempts to cover the three phases of events to ensure an effective and efficient response, sustainable practices 
and mitigate adverse impacts on the river ecosystem.

	 Pre-Event (Planning and Preparedness): These include environmental impact assessments, obtaining 
necessary permits, setting up waste management and water quality monitoring systems, and conducting 
participant education campaigns. 

	 During-Event (Monitoring & Management): This phase will focus on real-time monitoring of water quality, 
waste management, emergency response protocols, and ensuring participant adherence to sustainable 
practices. 

	 Post-Event (Assessment and Restoration): Following the event, actions include thorough site clean-up, waste 
segregation, recycling efforts, habitat restoration, and post-event monitoring of environmental impacts. 

By highlighting specific actions for each aforementioned phase and identifying responsible departments, the SOP ensures 
an organized approach to managing large gatherings on river banks while prioritizing river health and environmental 
sustainability throughout the event lifecycle. 

Environmental Sustainability: Rivers are complex ecosystems that harbor a diverse array of species and contribute 
significantly to the surrounding environment. Any disturbance caused by large gatherings can have long-lasting effects on 
water quality, biodiversity, and overall ecosystem health. 

Economic Impact: Large gatherings significantly contribute to the local economy through tourism and commercial 
activities as well as boost livelihoods. They are also an avenue for cities to earn revenue from different activities. Any 
adverse environmental impacts of large gatherings could affect the city administration’s reputation, thereby affecting its 
image. By adhering to river-friendly guidelines, event organizers can ensure that the economic benefits of these gatherings 
are not overshadowed by negative consequences.

Cultural and Social Responsibility: Large gatherings along the river if not managed, not only damage the environment 
but also contradict the principles of community responsibility and sustainable development that modern society upholds. 
This SOP would instill a sense of duty towards both the environment and the community, fostering a more responsible 
event culture.

To highlight the impacts of the periodic and specific large gatherings that have impacted the health of the river, the 
following case examples are summarized. 

SN. Large gathering event Rivers affected Impact on river ecosystem

1. The Maha Kumbh Mela (gathering) 
that takes place every 12 years at 
four cities-Haridwar, Prayagraj, 
Nashik, and Ujjain. Millions of 
devotees from India and abroad 
take holy bath in rivers on 
auspicious days.

Ganga, Kshipra, 
Godavari

•	 During the Kumbh Mela held in Haridwar in 
2016, approximately 100 tons of solid waste 
was generated daily during the event and was 
dumped daily into the agricultural fields of the 
Sarai village. After one and a half months, this site 
contained 7,500 tons of solid waste which started 
affecting the soil of these agricultural fields.

•	 The Kumbh Mela, held in Prayagraj in 2019, 
resulted in an alarmingly high level of coliform 
bacteria in the Ganges.

2. In Ayodhya city, on the occasion of 
Ram Navami in Ayodhya city, many 
thousands of people take bath in 
the river passing through the city.

Sarayu •	 Devotees release offerings such as flowers, 
food, and other materials directly into the water, 
contributing to contamination and degradation of 
water quality.

3. During the Chhath puja festival, 
millions of devotees gather to offer 
prayers and make offerings to the 
sun god.

Ganga and many 
Indian rivers, 
waterbodies across 
India

•	 Devotees release offerings such as flowers, 
food, and other materials directly into the water, 
contributing to contamination and degradation of 
water quality.
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For River-Sensitive Gatherings Along Riverbanks 7

4. The world culture festival was 
organized by the Art of Living 
organization on the floodplains. 
Around 35 lakh national and 20 
thousand international audience 
attended the event.

Yamuna floodplain •	 Around 170 hectares of the floodplains was 
impacted.

•	 Nutrition value of the soil was adversely affected.

•	 The NGT fined INR 5 crores to the organization 
and has decided to monitor the floodplain.

The aforementioned large gatherings along the river banks OR floodplains have ultimately damaged the river’s health, 
biodiversity in the surrounding areas and the floodplain ecosystem. There are many such events taking place at different 
times of the year in India. 

1.4   Limitations and Challenges for SOP 

This SOP attempts to cover all possible actions that are required to reduce the impact of large gathering events on rivers. 
However, certain limitations necessitate careful consideration and adaptability. Acknowledging these limitations and 
challenges, periodic reviews, updates, and stakeholder consultations could improve the SOP’s effectiveness. 

Limitations

1.	 Legal Backing: The actions recommended in the SOP are voluntary in nature and not enforced by any legal provisions 
at national/state level. If there are any legal provisions, the SOP actions can be integrated within it.

2.	 Different Rules & Regulations:  Regulations governing riverbank events vary across states/regions, requiring 
customization of SoP to comply with local laws and standards.

3.	 Limited Data/Information:  There is limited documented data/information on the large gathering (except few 
research) along river banks and their impact on riverine ecosystem. Moreover, the limited stakeholders interactions 
limits insights into the issues and challenges related to large gatherings, as it has never been pursued with an aim to 
protect rivers. 

Challenges

1.	 Resource Constraints: To operationalize the SOP, resources including adequate funds, staff, and technical support, 
are essential. Limited resources may impact the scope or efficiency of environmental management practices.

2.	 Stakeholder Collaboration: Effective implementation of the SOP relies on collaboration among diverse stakeholders, 
including event organizers, regulatory agencies, environmental experts, and local communities. Lack of coordination 
or stakeholder buy-in can hinder its effectiveness.

3.	 Monitoring and Maintenance: SOPs typically focus on event-specific management but may require integration 
with long-term monitoring and maintenance strategies to ensure sustained environmental benefits and ecosystem 
health beyond individual events. For instance, the impact on biodiversity may take a long time to manifest.

1.5   International Best Practices

While formulating SOPs for large gatherings along riverbanks, it is crucial to broaden the perspective beyond domestic 
experiences by examining international best practices. It offers valuable insights into effective strategies for safeguarding 
river health during large events while ensuring cultural and social considerations. 

Review of various provisions in some of the countries on monitoring of large gatherings indicates that there is monitoring 
and compliance of laws and guidelines when large gatherings take place along river banks. The following are some of the 
important points that emerge from the review of international best practices that are followed in the current SOP.  

A key factor in the these examples is identifying the responsible agencies, and their roles in monitoring overall environmental 
impact during events. Additionally, studying the permit requirements and procedural frameworks in different countries 
helps in developing streamlined processes that balance regulatory compliance with event planning efficiency. By integrating 
global insights into planning and regulatory frameworks, it is possible to foster responsible event management practices 
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that protect rivers’ health while preserving their cultural and natural heritage for future generations.

No. Country Existing Regulations

1. USA Environmental Protection Agency (EPA): The EPA regulates water quality standards 
under the Clean Water Act. Any large gatherings along riverbanks must comply with 
regulations regarding wastewater discharge, pollution prevention, and protection of aquatic 
ecosystems. Events impacting water quality or discharging pollutants into rivers may 
require National Pollutant Discharge Elimination System (NPDES) permits. 

National Park Service (NPS): Events held in the national parks along rivers, such as the 
Colorado River in Grand Canyon National Park, require permits and adherence to NPS 
regulations. These permits cover waste management, wildlife protection, conservation of 
natural resources, and adherence to park regulations to preserve the natural environment 
during large gatherings.

2. United Kingdom Environment Agency: It is responsible for monitoring and regulating water quality, 
flood risk management, and issuing permits for events impacting rivers. Event organizers 
must comply with regulations on waste management, pollution prevention, and habitat 
protection. Events affecting water quality, flood risk, or habitat conservation along rivers 
require permits. For instance, a riverside concert in London along the Thames River would 
need permits for waste management, noise control, and environmental impact assessments.

Local Councils: They manage permissions and permits for events along riverbanks, 
ensuring compliance with noise regulations, crowd management, and environmental impact 
assessments. The Thames Festival in London requires permits from the Greater London 
Authority and local councils for crowd management, traffic control, and waste disposal 
along the riverfront.

3. Australia Department of Environment and Energy (DEE): It oversees environmental regulations 
related to water quality, biodiversity conservation, and pollution control. Event organizers 
must obtain permits and comply with regulations to protect rivers and adjacent habitats. 
Events impacting water quality or discharging pollutants into rivers require permits. For 
example, the Sydney New Year’s Eve fireworks event near the Sydney Harbour requires 
permits for waterway protection, waste management, and pollution control.

State Environmental Protection Agencies: Each state may have specific regulations and 
guidelines for managing events near water bodies, including waste management, noise 
control, and environmental impact assessments. Events along rivers in different states 
such as the Brisbane River Festival in Queensland require permits for water usage, waste 
disposal, noise emissions, and environmental impact assessments specific to each state’s 
regulations.

4. Canada Environment and Climate Change Canada Permits: Any event impacting water quality, 
aquatic habitats, or discharging pollutants require permits. For instance, the Ottawa 
Riverkeeper organizes river clean-up events requiring permits for waste management, 
pollution prevention, and conservation efforts.

Provincial Environmental Agency Permits: Events along rivers such as the Toronto 
Waterfront Festival in Ontario require permits from provincial agencies for water usage, 
waste disposal, noise management, and environmental impact assessments

5. Germany German Environment Agency (UBA) Permits: Events impacting water quality, pollution 
control, and conservation efforts require UBA permits. For example, the Rhine in Flames 
festival along the Rhine River requires permits for waste disposal, noise limits, and 
protection of natural habitats.

State Environmental Authorities Permits: Events in different states such as the 
Hafengeburtstag festival in Hamburg require permits from state authorities for waterway 
protection, waste management, noise emissions, and habitat conservation measures. 

By integrating global insights into our planning and regulatory frameworks, we can foster responsible event management 
practices that protect our rivers’ health while preserving their cultural and natural heritage for future generations.

28

64



For River-Sensitive Gatherings Along Riverbanks 9

FORMATION OF RIVER 
MANAGEMENT TASK FORCE 
(RMTF)

It is recommended that a dedicated River Management Task Force (RMTF) is established and presided over by a 
competent authority like the District Collector/District Magistrate/Sub-Divisional Magistrate (SDM). The RMTF will 
oversee the implementation of the SOP and take necessary remedial measures post-event as required. In cases, where 
committees (Samiti) such as the Magh Mela Samiti or Kumbh Mela Samiti already exist, the established Mela Samitis 
should operationalize the SOP.

For the Ganga River, the District Ganga Committee (DGC) has already been formed by the NMCG. Therefore, it is 
proposed that it should be a part of RMTF. The RMTF is composed of specific members with clearly defined roles and 
responsibilities, relevant to the organization and management of the event/gatherings. The competent authorities should 
coordinate for effective execution of the defined roles. The details of the RMTF and roles and responsibilities are described 
in the following section. Below is an indicative organization chart of RMTF

.

Large  
Gathering/Event

RMTF  
Formation

Operationalize  
the SOP

Operationalize  
the SOP

Permission for NOC for 
Organizing the large 
Gatherings/Events

No Samiti

If Samiti  already existing

District  
Collector

2

29

65



10 Standard Operating Procedure (SoP) 

2.1   Composition of the RMTF

SN Designation/Department Role in the RMTF Roles & Responsibilities
1 DM/SDM Chair 	� Overall co-ordination and facilitation of different 

permissions required.
	� Issue NOC (as required for Govt. organizers / Pvt. Body)
	� Ensure ground zero.

2 VC, Development Authority Co-Chair 	� If the event is beyond the municipal corporation boundary, 
the VC will facilitate necessary permissions.

	� Ensure that no Development Control Regulations (DCRs) 
provided in the master plan are violated.

	� Prepare the communication plan with list of key contacts.

3 Municipal Commissioner, ULB Nodal Officer 	� Execution of SOP in coordination with DM and VC.
	� Align all line departments (water supply, wastewater, solid 

waste etc.) to ensure the preparedness of the event.

4 PD, SPMG (Ganga Basin)/
State Authority for Non-
Ganga Basin states

Facilitators 
(Admin.)

	� Ensure formation and operationalization of RMTF at the 
district level.

	� Overall facilitation and monitoring of functioning of 
RMTF.

5 Representatives of NMCG 
and NRCD

Facilitators 
(Technical)

	� Providing technical inputs to the RMTF as and when 
required.

6 DGC chair Monitoring 	� Unbiased/independent monitoring of the RMTF activities. 

Composition of the RMTF: The following is an indicative structure of the RMTF with roles and responsibilities. The same 
could be reviewed and modified as best fit to the local conditions. 
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2.2   Roles and Responsibilities of Key Agencies

The following list specifically lays down the responsibilities of key agencies that are immediately responsible for preventing 
damage to the riverine ecosystem due to large gatherings.

SN. Designation/
Departments

Role in the 
RMTF

Pre-event During-event Post-event

1. DFO/Forest 
Department

Member 	� Demarcation of reserved/ 
protected areas

	� Evaluate riparian 
habitats, if any

	� Assess risk (cutting/fire 
etc.) to forest/vegetation 
cover due to event

	� Ensure information about 
variety of vegetation is 
noted

	� Prevent damage 
(cutting trees/ 
plants), harm to 
local wild life, 
encroachment into 
the forest area

	� Take necessary 
actions in case of 
non-permitted 
activities as per 
latest Forest Act

	� Compare pre-post event 
status of protected 
areas, forest/ vegetation 
in riparian zone.

	� Update nodal office in 
writing about any action 
required by the Chair

	� Rehabilitation of area as 
required

2. CE/

Irrigation and 
Flood Control

Member 	� Do the preliminary 
assessment like water 
levels, water flow in the 
river

	� Plan any channel 
diversions, if required, to 
minimize any damage to  
the main river channel

	� Strengthening of 
embankment if required 
at the proposed site to 
avoid soil erosion

	� Scientific desilting along 
the river bed/ canal (if 
required)

	� Monitor water level 
in river

	� No alteration/ 
damage done to 
river bed

	� Monitor, if any 
permanent 
structures being 
constructed along 
the river bank

	� Report to the 
RMTF for any 
unplanned/ 
activities

	� Assess and repair if 
any damage caused 
to embankment/ river 
protection work

	� Identify if there is any 
obstruction to water 
diversion 

	� Restore the channel 
diversion to its original 
course after appropriate 
quality measures are 
checked

3. Regional 
officers/

Pollution 
Control Board

Member 	� Record pre-event river/ 
other waterbody water 
quality tests within event 
stretch (upstream and 
downstream)

	� Prepare baseline quality 
report of natural / storm 
drains (if any) passing 
through the proposed 
event site

	� Submit the baseline 
water quality report to 
the RMTF

	� Monitor pollution 
parameters (air/ 
water/light/ 
sound) as per 
the applicable 
standards

	� Violation of rules/ 
norms should 
be immediately 
reported to RMTF 
for necessary 
actions

	� Record post-event river/
other waterbody water 
quality tests within 
event stretch (upstream 
and downstream)

	� Submit the water quality 
report to the RMTF

	� Take necessary actions 
against the violation 
of rules for air, water, 
sound, light by event 
organizer as compared 
to the pre-event 
assessment
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SN. Designation/
Departments

Role in the 
RMTF

Pre-event During-event Post-event

4. Ex. Engineer/

Jal Nigam/Jal 
Kal/Any other 
para-statal 
organization 
managing 
sewerage 
infrastructure

Member 	� Assess and arrange 
adequate necessary 
water and liquid 
waste management 
requirements at the 
event site

	� Identify any open 
wastewater drains 
merging into the river 
near the  event site

	� Make proper Interception 
and Diversion 
(I&D) channels for 
wastewater treatment 
or in-situ treatment (bio- 
remediation) solutions 
for waste carrying drains/ 
structures

	� Ensure national 
standards are followed 
at the event site for the 
provision of water supply 
and wastewater disposal

	� Monitor that 
the water supply 
and liquid waste 
management 
systems are 
working properly

	� Rectify any issues/ 
failures occurring 
during the event

	� Remove any temporary 
arrangements done for 
water supply

	� Adequate maintenance 
of wastewater 
interception and 
diversion for long term 
sustainability

5. Medical & 
Health officer/
E.E (Public 
Health)

ULB Health 
and Sanitation 
Department

Member 	� Assess, plan, and provide 
adequate provisions for 
toilets, bathing facilities, 
and solid waste disposal 
at event site/s

	� Adopt innovative 
methods (like bio- 
remediation, bio-toilets, 
etc.) for waste handling at 
the event site

	� Maintain hygiene, 
and cleanliness as 
per standards for 
toilets and bathing 
facilities.

	� Regular monitoring 
of solid waste 
infrastructure at 
the event site

	� Rehabilitate the event 
site modified with 
sanitation management 
facilities

6. MD/Tourism 
Department

Member 	� Asses heritage 
structure/s (if any) and 
their conditions at event 
site

	� Ensure necessary 
provisions (temporary 
boundary) to protect the 
sites

	� Estimate the expected 
footfall based on previous 
experiences of the event, 
nature of event (cultural, 
religious), scale of event

	� Submit the report to the 
Chair RMTF for planning

	� Monitor that no 
damage is done 
to the heritage 
structures

	� Record and submit 
information of visitors 
for the event to RMTF 
for future planning 
facilitation

7. Scientific 
officer/

Fisheries 
Department

Member 	� Inform the RMTF about 
status of fishing in terms 
of richness, quantity 
of fish catch, Verities if 
noted, to prevent the 
event’s effect on the fish 
production

	� Coordinate with 
the office of nodal 
officer for any 
necessary inputs 
related to damage 
to fish production 
during event

	� Carry out assessment 
within the event stretch 
to observe any impact of 
event on the fishing

	� Update Samiti Chair 
for any drastic change 
observed for necessary 
actions
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SN. Designation/
Departments

Role in the 
RMTF

Pre-event During-event Post-event

8. CEO/Head/

leading NGOs/
Group of 
volunteers

Member/s 	� Support RMTF 
in designing and 
implementing awareness 
campaigns for the event 
(pre, during and post)

	� Provide necessary 
inputs to the respective 
departments for any local 
observations

	� Support the 
administration 
through the 
vigilance during 
the event and 
update any unusual 
activities under 
aforementioned 
areas for necessary 
corrections

	� Effective 
implementation 
of the awareness 
campaign during 
the  event

	� Participate and mobilize 
manpower to support 
RMTF in cleaning drives 
following the event

	� Create appropriate 
IEC material for 
dissemination to various 
target groups based on 
the learning during the  
event

9. Principal 
Scientist/
Wildlife 
department

Member 	� Assessment of any 
protected wildlife species 
present in and around the 
event stretch/zone

	� Prepare action plan to 
protect the wildlife in the 
area of influence of event

	� Placement of necessary 
signages at the sensitive 
sites

	� Depute wildlife 
experts, veterinary 
team, volunteers 
at the event site as 
required

	� Manage animal- 
human conflict, if 
emerged at event 
site

	� Assessment of wildlife 
for any adverse impact 
of the event

	� Take necessary actions 
in case there is any 
damage to wildlife

10. Principal 
Scientist/
Soil and 
Groundwater 
department

Member 	� Carry out soil and 
groundwater testing as 
per the layout plan of 
the event site to create 
baseline information

	� Inform the Health and 
Sanitation department 
about status of 
groundwater and soil 
conditions to prevent any 
permanent damages

	� Support the 
administration 
through the 
vigilance during 
the event and 
update any unusual 
activities under 
aforementioned 
areas for necessary 
corrections

	� Carry out post event soil 
and groundwater testing 
to assess any impact due 
to the event/gathering

	� Take necessary actions 
in case there is any 
adverse impact

11 Principal  
Scientist/
State Remote 
Sensing 
Agency

Member 	� Assess the layout plan 
based on the latest 
high resolution satellite 
imageries

	� Drone surveys of the 
event site

	� Monitor pollution 
plumes during the 
event

	� Monitor site 
through drone 
surveys as per 
required interval

	� Compare pre-post event 
imageries to assess 
the impact of event on 
riverine ecosystems

	� Drone surveys of the 
event site

12 DG/Education 
Department

Member 	� Plan for the IEC activities 
to create awareness 
among citizens using the 
medium of schools and 
colleges

	� Carry out the IEC 
activities to create 
awareness among 
citizens

	� Share the learnings and 
good practices from 
the event with citizens

13 Faith based 
organizations 
(to be included 
in case of 
religious 
event)

Member 	� Motivational direction to 
public at large in planning, 
in case of religious 
gatherings, keeping 
river’s health in mind

	� Provide 
volunteers to 
create awareness 
among citizens 
for managing the 
religious offerings/ 
wastes

	� Support RMTF in 
conducting post event 
cleaning activities
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14 Standard Operating Procedure (SoP) 

2.3  Functions of the RMTF

•	 Preparing Plans: Reviewing the status quo of event location and develop detailed action plans following the SOP to 
guide event management strategies efficiently.

•	 Coordination with Line Agencies/Departments: communicating with relevant government agencies and 
stakeholders to ensure seamless coordination and effective implementation of event plans and policies.

•	 Monitoring of Operations Management: Providing clear directives and overseeing the execution of operational 
tasks during the event to maintain smooth functioning and address any issues promptly.

•	 Gathering of Information/Data and Record Keeping: Collecting relevant data, maintaining accurate records, and 
documenting event-related specific information for future reference and analysis.

•	 Preparation of Web-Enabled Resource Inventory: Creating an accessible inventory of resources, facilities, and 
services available for public information and transparency.

•	 Information, Updates for Public: Ensuring timely dissemination of information to the public regarding event details, 
guidelines, and updates, and facilitating citizen engagement and feedback mechanisms. Developing event related 
Apps.

•	 Resource Management: Efficiently managing resources such as manpower, infrastructure, waste management 
systems, and environmental conservation efforts to optimize utilization and minimize waste.

•	 Reporting: Compiling comprehensive reports on event activities, outcomes, challenges faced, and recommendations 
for improvements, facilitating accountability and informed decision-making for future events.
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For River-Sensitive Gatherings Along Riverbanks 15

IMPLEMENTATION OF SOP

Organizing river river-friendly large gathering events demands going beyond the management of a crowd with short-term 
and long-term planning measures. These preparations are crucial to ensure that authorities are fully prepared before the 
event kicks off, covering aspects from infrastructure setup to environmental protection and safety protocols.

3.1   Pre-event: Planning and Preparedness

Developing a pre-event strategy is essential to minimize the impacts of large gatherings on the riverine ecosystem. Firstly, 
identify potential hot spots of water pollution, habitat disruption, bank erosion, and wildlife disturbances that are likely 
to occur due to the event. By evaluating these risks in advance, proactive strategies can be developed to mitigate impacts 
and ensure regulatory compliance with environmental regulations and permits. It is crucial to understand that not every 
stretch of the river passing through a city is suitable for hosting events due to environmental, safety, legal, infrastructural, 
community, and sustainability concerns. Designating specific event zones along the river ensures that gatherings like 
religious, political, cultural, and private events can be organized safely and responsibly. This approach allows for the 
protection of the river ecosystem, ensures public safety during events, complies with local regulations, provides the 
necessary infrastructure, minimizes community impacts, and promotes long-term sustainability through proper planning 
and management practices.

No objection Certificate (NOC) - The large gatherings along the river banks could be organized by the Government as 
well as private entities. If a private group is organizing an event that attracts large gatherings, it should be communicated 
to the relevant authorities to obtain an NOC. The organizers have to specifically indicate that the event will not have 
any adverse impact on the river ecosystem. NOC should be applied by the event organizer at least two months before 
the event. This timeline may vary for different types and scales of the event and the local context will also play a role in 
deciding the timeline. The RMTF can decide their timelines for different levels of events as per the procedures followed 
for obtaining the NOC at the district level. To obtain the NOC from the competent authority, organizers have to submit 
a risk assessment report and an action plan by providing the layout plan of the event and provisions for solid and liquid 
waste management. The plan should include sound and light pollution management at the site during the event so that bio-
diversity is not affected. The template of action plan is provided in Annexure 1. The RMTF should provide this template to 
the organizers to prepare the action plan.

Irrespective of who the organizers (Government, Others) are, a team deputed by the nodal officers of RMTF must inspect 
the event site to assess the status quo as per the template given in Annexure 2, and prepare a rapid site assessment report. 
It is recommended that this should be undertaken at least a month before the event, depending upon the scale and type 
of the event, so that concerned departments can make the necessary arrangements for the event. The assessment should 
include the following details carried out by designated agencies.

1.	 Physical Conditions: The baselining must include a layout map showing the status quo of the site where the large 
gathering event will take place. Use of high-resolution satellite imagery (Indian remote sensing data like CARTOSAT) 
or drone surveys are highly recommended to compare pre-and post-conditions like floodplain, riverbank status, 
green cover, and the riparian zone. This should be based on the ground truthing for critical observations/information. 
The map should depict natural features and man-made structures present at the event site with maximum detail.

2.	 Nature of River: Determine whether the river adjacent to the event site is seasonal or perennial. This is crucial for 
understanding the nature of the river and sites where the gatherings can be organized. Identifyng the characteristics 
of the river like meandering, anatomizing among others is crucial to understand the relation of the river with the flood 
plain and its biodiversity. In case of developed river edges like the Sabarmati River front, the competent authority 
should be looped in to understand the river’s characteristics and identify designated locations for different types of 
events or gatherings.

3
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3.	 Water Level/Flow: The water level at the time of inspection and at the time of the proposed event should be 
recorded for the assessment report. This is to understand potential flood risks, depth of water in the site vicinity, and 
velocity of flow. This information aids in event site selection, infrastructure placement, and ensuring attendee safety 
(with appropriate signages) during high-water events. 

4.	 Water quality testing: Conduct water quality testing by collecting river water samples at upstream and downstream 
of the proposed event location. RMTF needs to identify different locations where the testing should be done and 
monitored pre, during and post the event. These locations should be based on the extent of the event along the river 
stretch and types of activities being held that can pollute the river stretch. The CPCB standards for wastewater 
discharge are provided in Annexure 3.

5.	 Green cover: Evaluate the green cover, including trees, shrubs, grasses, and any cultivated areas within the event 
site. Note the density, species diversity, health, and overall condition of vegetation to assess potential impacts during 
the event and plan for conservation measures if necessary.

6.	 Groundwater/Soil conditions: Assess if adequate sanitation facilities and waste management is available for 
the event. The groundwater and soil become vulnerable if solid and liquid waste are not managed properly. For 
example, raw sewage from septic tanks or temporary infrastructures can deteriorate the quality of soil as well as the 
groundwater. Conduct groundwater and soil quality testing before the event to create the baseline and to compare 
it post event.

7.	 Discharge points/locations and conditions of drains falling in the river: Identify any direct natural/man-made 
drainage channels or outlets that discharge into the river near the event site. Evaluate the quantity and quality of 
discharged water and potential pollution sources to implement necessary measures for water quality protection. 
Explore the possibility of interception and diversion of the drains flowing into the river and carrying untreated 
sewage. If diversion is not possible, appropriate decentralized treatments like bioremediation should be adopted.

8.	 Wildlife habitat: Conduct vulnerability assessment to identify and assess the biodiversity hotspot areas along the 
river bank. This should include both aquatic and terrestrial species like dolphins, turtle hatcheries, migratory birds, 
nesting sites, burrows, and migration routes, all of which are crucial for biodiversity conservation. The sites should 
be assigned to three different categories (a) Prohibited zone, where all the activities are prohibited due to the 
biodiversity vulnerable area; (b) Minimal Impact zone, where limited activities like controlled walking areas, 
etc. can be allowed so that there is minimum impact on the biodiversity; (c) Recreational zone, where more 
activities can be allowed as long as post event restoration is ensured. It is advisable to come up with measurable 
indicators for pre- and post-event assessment for biodiversity. Since the assessment has various diverse components 
that require expertise on bio-monitoring approaches, ecology of various species such as fishes, zooplankton, 
phytoplankton, periphytons, benthic-invertebrates, mammals, amphibians, reptiles, macrophytes, it is proposed to 
rope in biodiversity experts/ institutions for providing measurable indicators and carrying out these pre and post 
assessments.

9.	 Riverine Islands: Riverine islands within the river channel should generally be avoided for hosting large gatherings 
due to ecological sensitivity. However, for religious or cultural significance, where usage is unavoidable, like the Kumbh 
Mela in Prayagraj, thorough assessment is crucial. Factors such as island type, soil condition, sedimentation rate, and 
wildlife habitat must be carefully mapped to minimize environmental impacts and preserve island biodiversity.

10.	 Agriculture: If agricultural activities are being done near the vicinity of the site, document the types of crops, farming 
practices, and potential use of fertilizers or pesticides. Understanding agricultural activities helps in assessing water 
contamination risks and implementing best practices for environmental conservation.

The site assessment report is to be submitted to RMTF to provide the site-specific recommendations/ obligatory 
requirements to be followed by the organizers during the event. In case the event site is in the protected /restricted 
stretches of the river, the authority may decide to hold the NOC. For effective management of any event, proper planning 
at macro as well as micro levels is important. This becomes even more critical when the activities of the event are managed 
by more than one department.

It is highly recommended that at the RMTF level, a system/calendar is prepared for the list of festivals with large gatherings. 
This calendar should be compiled and monitored at the state level. The cities that have prepared or are preparing the Urban 
River Management Plan (URMPs) in support with NIUA and NMCG should prepare this calendar of events happening 
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along the river bank in the city 

It is important to understand that, all the events attracting gatherings along the river may not be of large scale. There could 
also be short-duration, small events for 1-day like musical shows, sports events etc. OR multiple-day events like religious 
events, locally hosted fairs etc. 

Expected crowd size Duration Type of gathering/event Action required

< 25,000 Single 
day

Cultural fest, marriages, 
theme parties, etc.

	� A detailed site survey may not be required and only 
pollution generated during and after the event will 
be the major issue to be taken care of.

> 25,000 but < 
1,00,000

Up-to 2 
days

Musical shows, cultural 
fests, auspicious day 
rituals, etc.

	� Details to be submitted to the local administration 
as well as the Tahsildar/Executive Magistrate

	� A detailed site survey may not be required and only 
pollution generated during and after the event will 
be the major issue to be taken care of.

>1,00,000 Up-to 
or More 
than 2 
days

Kumbh mela, Magh mela, 
festivals, etc.

	� The organizers of events must submit details 
to the local administration District/Panchayat/
Municipality.

	� Detailed site analysis and a detailed action plan 
for the pre-, during and post-event action plan 
required to reduce the impact on the river, 
floodplains and biodiversity.

Note*
The numbers for the crowd is indicative and it is suggested to carry out a detailed carrying capacity of the proposed site for the event for 
gatherings of more than 50,000. The methodology to calculate the carrying capacity is provided in the Section 1.3 above.

3.2   During-event: Monitoring and Management

The relevant guidelines for event organizers will be communicated by the RMTF at the time of issuing the NOC. These 
guidelines outline responsibilities for both the NOC-issuing authority and the organizers, establishing a mutual obligation 
to adhere to the instructions provided by the committee for hosting the event.

The NOC issued for organizing the event will include specific instructions from the RMTF. Organizers must adhere to 
these instructions throughout the event. In addition to ensuring preparations before the event, the responsible authority 
is tasked with monitoring the organizers’ compliance with the RMTF’s instructions during the event. To facilitate this, the 
authority will establish a monitoring mechanism and oversee the following key areas of compliance by the organizers:

1.	 The responsible authorities will establish a supervising team tasked with ensuring that event activities align with 
RMTF’s instructions, and maintaining environmental and safety standards. For example, sanitation will come under 
the prevue of the city’s sanitation department.

2.	 Organizers are required to appoint an event in-charge to liaise with authorities, ensuring strict adherence to 
instructions. 

3.	 The event site plan must align precisely with RMTF’s demarcations, covering crucial areas such as biodiversity 
hotspots, temporary infrastructure, toilet locations, parking zones, food counters, and designated holding areas to 
streamline event logistics and minimize disruptions.

4.	 Sound and light systems must strictly adhere to prescribed guidelines to control noise pollution and minimize 
disturbances to wildlife and nearby communities.

5.	 Monitoring of adherence to the restrictions of the prohibited zone, minimal impact zone, and recreational zone 
created for biodiversity management. Existing structures like Ganga Praharies in Ganga stretch should be leveraged 
for monitoring these activities during the event. For other river stretches, a similar pool of volunteers can be 
onboarded for the same.
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6.	 Preventing any waste from entering the river is crucial to preserving water quality and protecting aquatic ecosystems. 
Regular waste audits to identify and address any lapses in waste management practices must be conducted. 
Existing structures in the city/district like Swachhagrahis (volunteer), etc., can be deployed for monitoring activities 
throughout the event duration.

7.	 Water quality parametersmust be monitored as prescribed by CPCB downstream to ensure compliance with 
environmental standards. ICT-based systems (information and Communication Technology) can also be adopted 
to ensure real-time monitoring of water quality, bio-toilets functioning and solid waste management. Daily reports 
should be generated and assessed by RMTF to identify any discrepancies.

8.	 Displaying instructions outlining event dos and don’ts to ensure participant compliance with environmental and 
safety regulations. If the event site is adjacent to a protected area, strict prohibitions on fires must be enforced to 
safeguard sensitive ecosystems and habitats.

9.	 Establish communication protocols and designated communication channels (such as radios, mobile apps, or 
emergency hotlines) to ensure effective coordination among event staff, security personnel, emergency responders, 
and participants during flood-related emergencies.

3.3   Post-event: Assessment and Restoration 

As the event approaches in the final stage/near completion, the RMTF should initiate the restoration efforts. In this stage, 
collaborating with local community members, NGOs, and other organizations actively engaged in cleaning and restoration 
activities. The following actions should be undertaken post-event:

1.	 Restore event sites to their natural state by removing temporary structures, dismantling event infrastructure, and 
restoring disturbed areas through revegetation and soil stabilization practices. In case of restoring or introducing 
the vegetation, it is crucial to use native species of that particular region. Conduct a comprehensive assessment of 
floodplain areas to identify any erosion, sedimentation, or flood-related impacts resulting from the event. Reinforce 
erosion control structures such as vegetative barriers, erosion control blankets, and riprap to address any damage 
or wear and tear.

2.	 Ensure that the organizers have completed the post-event clean-up from the event site and surrounding areas. If any 
deviations found in terms of waste management, the RMTF can take necessary actions like penalizing the organizers, 
or banning them from conducting the event for a certain number of years.

3.	 Conduct a detailed waste audit to quantify event-generated waste, identify recyclable materials, and ensure proper 
disposal of hazardous waste according to environmental regulations.

4.	 Establish post-event monitoring protocols to track river water levels, sedimentation rates, and vegetation recovery 
in impacted floodplain areas over time.

5.	 Conduct thorough inspections for any chemical spills or hazardous material residues post-event. Implement 
remediation measures, soil testing, and appropriate disposal of contaminated materials following environmental 
regulations. 

6.	 Ensure proper treatment and disposal of any remaining event-generated wastewater, adhering to water quality 
standards and environmental guidelines to prevent pollution of water bodies.

7.	 Continue monitoring river water quality post-event as per the CPCB standards, especially downstream of event 
sites, to detect any pollutant discharges and take corrective actions promptly. 

8.	 Conduct post-event assessments of sensitive habitats, wildlife corridors, and nesting sites to evaluate any 
disturbances or impacts resulting from the event activities. Monitor wildlife activity and behaviour post-event, 
particularly in areas where disturbances were noted during the gathering. Report any wildlife sightings or concerns 
to relevant conservation agencies for follow-up. It is suggested to carry out the enhancement/restoration of 
biodiversity in the lean periods especially in case of mega events like Magh mela, kumbh, etc.
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DOCUMENTATION AND 
REPORTING

Once the large gathering event is over, it is crucial to compile a detailed post-event assessment report that delves into 
various aspects related to environmental impacts, conservation efforts, mitigation measures, and recommendations for 
future events. This report should provide a comprehensive overview of how the event/gathering affected the surrounding 
environment, including any positive or negative impacts on ecosystems, water quality, air quality, wildlife habitats, and 
waste generation. It should also highlight the conservation initiatives undertaken during the event, such as recycling 
programs, energy-saving measures, and habitat protection efforts.

Furthermore, conducting a debriefing session with RMTF members, event staff, volunteers, and stakeholders is crucial. 
This session offers an opportunity to reflect on lessons learnt from the event, celebrate successes, identify challenges 
faced, and brainstorm opportunities for improving environmental management practices in future events. Discussing key 
takeaways, best practices, areas for improvement, and innovative ideas can inform future planning and ensure continuous 
enhancement of environmental sustainability efforts in event management.

CAPACITY BUILDING

For the effective implementation of this SOP, it is highly recommended to organize training for the RMTF members who are 
responsible for organizing the large gatherings along river banks. This process involves providing specialized orientation 
programs covering a range of topics such as 

	� Adverse impact of large gathering on the riverine ecosystem ( if not well managed)
	� Environmental regulations
	� Event management protocols as per current 
	� Waste management options
	� River water quality monitoring protocols, and emergency response procedures specific to riverbank events. 

RMTF members, other officials, and other stakeholders involved in the event need to develop technical skills in areas like 
crowd control, sanitation management, biodiversity conservation, and sustainable resource utilization to ensure minimal 
environmental impact during events. 

Additionally, capacity-building efforts focus on stakeholder engagement, communication strategies, and community 
outreach to foster cooperation and compliance with SOP guidelines among event organizers, attendees, and residents. 

Continuous monitoring, evaluation, and updating of skills and knowledge are integral to adapting to evolving challenges 
and ensuring successful and environmentally responsible large gatherings along river banks.

4

5

9.	 Share post-event reports, success stories, and conservation outcomes with participants, stakeholders, and the public 
through media channels, community forums, or educational programs to foster ongoing support for river health and 
biodiversity conservation efforts.

10.	 RMTF can also consider conducting a third-party evaluation in case of unavailability of required resources with the 
city or RMTF.
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CHECKLIST TO  
IMPLEMENT SOP

The following is a ready-to-refer checklist that is followed by the task force. The area of interest should be as per the layout 
map of the event site and action plan, and the stretch of river falling within the event influence. The details relevant to the 
checklist are provided in the Table of RMTF section.

Pre-event 

1.	 Issue of NOC for the event / Necessary permissions (as laid down in SOP)
2.	 Review of the event layout plan by RMTF
3.	 Physical conditions of the event – Carry out a drone survey (pre-event/post-event)
4.	 River flow data (especially during the event)
5.	 Determine the river water quality – pH, BOD, COD, DO, F-coliform tests
6.	 Riparian buffer identification
7.	 Soil and groundwater test  (covering the entire stretch of event influence)
8.	 Identify direct discharge points into river, waterbody
9.	 Prepare a status report for any specific issue to be considered during the event

During-event

1.	 Physical monitoring of all discharge points into the river
2.	 River water quality testing at suitable locations (covering the entire stretch of event influence)
3.	 Deployment of volunteers (e.g., Nadi Mitra) for monitoring various activities (e.g., specific bio-diversity under stress 

by the event)

Post-event

1.	 Refer to the layout plan, compare pre and post-event drone imageries 
2.	 Follow steps 2 to 7 of the Pre-event checklist
3.	 Prepare status report
4.	 Issue notices for violations, if any
5.	 Prepare a rehabilitation/restoration plan of the damaged area in the event area
6.	 Third-party evaluation of the event site (by an agency, which  is neutral and vocal)

6
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LIST OF ANNEXURES

Annexure 1: Sample format to be filled by the organizer for NOC

1.	 Name of Event (if any): 

2.	  Type of the event/gathering: 

a.	 Cultural/Spiritual

b.	 Sports

c.	 Tourism

d.	 Mela/Recreation

e.	 Other ______________

3.	 Date and Duration of Event: 

4.	 Proposed location name with geographical coordinates: 

5.	 Organizers Details

a.	 Name

b.	 Organization Name 

c.	 Contact Details

6.	 Expected no. of persons in gathering/processions etc.  

7.	 Date/s, time of peak gathering: 

8.	 Any temporary structure planned for the event. (If so, what structure and intended purpose) 

a.	 Stage/Platform

b.	 Water and sanitation provisions (drinking water, toilets, urinals, solid waste etc.)

c.	 Commercial activities (no. of shops/stalls)

d.	 No. of food stalls  , Expected food waste/day kg/day / TPD

e.	 Platforms for recreational/sport activities (for example in Mela)

9.	 Are there any fireworks proposed in the event?

10.	How many volunteers will be available for event management 

7
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11.	 The organizer has to prepare a detailed action plan before conducting the event without harming the river’s 
health and river ecosystem. The plan should be submitted to RMTF. The comprehensive action plan will have the 
following components:

1.	 Riverbank protection: The event may potentially damage river banks and result in erosion of the bank. For this, 
erosion control measures, such as planting native vegetation along riverbanks, installing erosion control structures 
like riprap or gabions, and using temporary barriers such as sandbags, especially in flood-prone areas are required. 
These measures are vital to mitigate soil erosion risks.

2.	 Floodplain protection: Floodplains are an integral part of the river and support agriculture activities and 
groundwater conservation. Its stability should be ensured before hosting events or gatherings, especially by 
reducing the potential for mishaps caused by soil instability/soil collapse. The measures to stabilize the land should 
not be performed with concrete layering; instead, porous material should be used for ground compacting. The flood 
response system involves essential mitigation equipment such as life jackets to ensure safety, and jetties for efficient 
embarkation and disembarkation during emergencies.

3.	 Sanitation (Liquid and Solid Waste) Management: This is very critical for the river’s health. A detailed assessment 
with inputs from different stakeholders is required to estimate the waste quantity.

	� Liquid Waste Management:  A detailed assessment of the existing sanitation facility is needed by taking 
inputs from different stakeholders. The assessment should comprise of number of toilets required as per the 
expected visitors, and a location plan to discourage open defecation in flood-prone areas or along river edges.

	� For assessing the number of toilets/urinals required, following data need to be captured: floating population, 
duration and timing of gatherings, gender-based user category, number of families staying, peak usage time, 
facility utilized (WC, urinals, washrooms), preference for type of toilet.

	� Above data used for planning the toilet facilities in the event area needs to be analyzed by integrating the 
demand and supply database. While demand side input on location would indicate the location where the toilets 
need to be provided, supply side input provides the number of existing toilets in the vicinity and number of 
toilets to be provided.

	� Since there are no existing guidelines for toilet provision for large gatherings, the organizers can follow the 
norms provided in the CPHEEO Manual on Sewerage and Sewage Treatment, MoUD, 2013 for public toilets. 
(Norm is provided in Annexure 4.)

	� The assessment should also include the type of toilet facility to be provided like mobile toilets, automated toilets, 
etc. and the number of cesspool vehicles required to prevent sludge spillage and uphold sanitation standards 
consistently throughout the event.

	� Implement reliable and proven septage management techniques to complement sanitation efforts. Convert any 
untreated drains to tapped ones or install onsite treatment facilities such as bioremediation, floating wetlands, 
etc.

	� Provision for treatment and disposal of wastewater other than sewage needs to be included in the action plan.
	� Mapping and provision of human resource required to carry out the activities listed above.

	� Solid Waste Management: Protocols for handling, storage, and use of chemicals or hazardous materials 
during event preparations:

	� The categorization of waste e.g. (a) Non-biodegradable/dry waste comprising of bottles, clothes, etc., (b) 
Bio- degradable waste like food, flowers, etc. (c) Bio-medical waste from health centers and (d) Hazardous 
waste like chemicals, etc. and its management plan. A standardized color coding system should be adopted 
to make it easily identifiable to the users and collectors for proper segregation, collection, transportation, and 
treatment.

	� A comprehensive solid waste management system that includes sorting, recycling, and proper disposal methods 
to minimize environmental impact.

	� Waste collection bins to be provided every 25 m alternatively on either side (i.e., at 50 m intervals on one side) 
along the road within the event area, community, and vending area at appropriate locations. Bins shall be placed 
at an interval of 50 m (i.e., at 100 m intervals on one side) alternatively on either side of the road along approach 
roads outside the event area.

	� If high-volume footfall is expected during this event, the waste collection and transfer process can be proposed 
to be carried out three times a day (every 8 hours).
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	� An efficient solid waste treatment facility should be provided outside the large gathering area. The area should 
not be close to the river’s floodplain and other ecosystems like water bodies, lakes, wetlands, riverine islands, 
drains, etc.

	� Organizers should mandate green practices such as reducing single-use plastics, promoting recycling, and 
encouraging eco-friendly alternatives throughout the event. Prioritization of the use of eco-friendly materials 
such as earthen cups and leaf plates over single-use plastics during the event should be encouraged. Organizers 
should also designate a no-plastic zone for areas just adjacent to river bank to minimize the solid waste intrusion 
in the river.

	� Mapping and provision of human resource required to carry out the activities listed above.

4.	 Noise and Light Pollution - Noise and light pollution can potentially disturb bio-diversity, and defined decibel limits 
and limitations on illumination must be enforced. The use of firecrackers should be limited. However, green crackers 
can be used in places other than forests or protected areas but can be used only up to 10:00 PM. No noise-making 
green firecrackers as per the formulation of CSIR–NEERI, which generates noise of more than 125 dB(A) and light- 
emitting green firecrackers above 90 dB (A) measured at a distance of 4 meters from the point of bursting can be 
allowed for the event. Use a microphone or operated fixing ‘sound limiter’ with an amplifier system (for maintaining 
the ambient noise level as prescribed for different areas). The nNoise levels in any area/zone shall not exceed the 
ambient noise level standards which read as follows:

Category of Use Day Time Limit in dB (A) Leq. Night Time Limit in dB (A) Leq.

Industrial Area 75 70

Commercial Area 65 55

Residential Area 55 45

Silence Zone 50 40

5.	 Wildlife Protection: There must be protocols for responding to wildlife emergencies, such as injured animals or 
sightings of protected species during the event. Designate trained personnel or liaise with local wildlife rescue 
organizations for swift response and appropriate actions. Existing Nadi Mitras (river friends) or workforce in the 
Ganga stretch can be engaged in monitoring the event along the Ganga River. Similar volunteer forces can be 
onboarded for other rivers. Signage boards (print/digital) should be posted wherever required to update/inform the 
visitors about the critical areas (waste, bio- diversity, river perspective) to be avoided during the event.

6.	 Temporary Infrastructure: Designate parking zones located away from the riverbank to minimize traffic congestion 
near sensitive river ecosystems and ensure smoother event logistics. If public accommodation is needed at the 
event site, it should be demarcated and positioned at a safe distance from the riverbank. Permanent structures for 
accommodation are prohibited; instead, tents should be used. Additionally, floating tents are not permitted to be 
erected.

7.	 Immersion of Idols in Rivers: In several states, after the festivals, idol immersion in waterbodies (rivers, lakes, 
oceans, etc.) takes place with large gatherings along banks of waterbodies. In the case of immersion of idols in rivers, 
guidelines prepared by CPCB for idol immersion in rivers should be followed. Following are some key points from 
the guidelines.

	� Arrangements may be made for the construction of temporary confined ponds with earthen bunds for immersion 
of idols. After the completion of immersion, supernatant water may be allowed to flow in rivers, as the case may 
be, after checking for color and turbidity. Lime may be added in temporary confined ponds.

	� Idols should be made from natural materials. Use of traditional clay for idol making rather than baked clay, 
Plaster of Paris, etc. may be encouraged, allowed, and promoted. Painting of idols should be discouraged. In 
case idols are to be painted, water-soluble and nontoxic natural dyes should be used. The use of toxic and 
nonbiodegradable chemical dyes for painting idols should be strictly prohibited.

	� Discarded worship materials (flowers, clothes, leaves, decorating material (made of paper and plastic), etc.) 
should be removed from idols before immersion. Bio-degradable materials should be collected separately for 
recycling or composting. Non-biodegradable materials should be collected separately for disposal in unsanitary 
landfills.
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24 Standard Operating Procedure (SoP) 

	� The leftover material at idol immersion points should be collected for further disposal., within 48 hours of the 
immersion of idols.

	� The event/puja organizers should be involved in a campaign about the ill effects of the toxic components of 
coloring materials, not only of the idols but also other decorating materials used during the festive season. 
Specific leaflets and posters for mass awareness may be prepared and the Pooja committees persuaded to 
display such posters and distribute leaflets among worshipers.

8.	 IEC Campaign: Design an impactful IEC campaign to raise awareness about the importance of maintaining the 
river’s health, local biodiversity, and responsible citizen behavior for the rivers, floodplains and wildlife protection. 
The campaign plan may include, wall paintings, organizing street plays, posters, banners, LED billboards, flyers, etc.,  
along with dedicated social media campaigns.
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For River-Sensitive Gatherings Along Riverbanks 25

Annexure 2: Sample format for site report by team designated by Chair RMTF

1.	 Name of event (if any): 

2.	 Date and duration of event: 

3.	 Proposed event location/s (Latitudes and Longitudes of edges): 

4.	 Day and time of peak crowd gathering:

5.	 Name of the river where the event/gathering is proposed to be held. Also, please mention whether it’s a  
	 seasonal river or perineal river or is along a constructed river front

6.	 Please also specify the HFL and current water level of the river 

7.	 Is proposed event location a protected site (Yes/No): 

8.	 Existing Vegetation at the proposed event site:	

	 Type of vegetation, trees, grass, shrubs and creepers

a.	

If trees are present, please give details like no. of trees and name of tree species.

b.	

9.	 Whether any biodiversity hotspot at the proposed site of the event? If yes, please give details.

10.	Does the river stretch at the event site have aquatic and terrestrial life? If yes, please give details

11.	Physical condition of the event site like sandy/ hard soil/ rocky, clean/ dirty, natural/ anthropogenically  
	 modified etc. 

12.	Please mention whether toilets with waste disposal facilities are available at the proposed event site.  Also, please  
mention whether the available toilets are sufficient to cater for the requirements during the event. 

13.	Please mention whether dustbins/waste bins are available at the proposed event site.

14.	Please mention if any untapped drain is flowing (upstream or downstream) in the river at the proposed 		
event site. Please also specify whether the drain carries wastewater or stormwater.
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26 Standard Operating Procedure (SoP) 

15.	Please collect river water samples for testing.

16.	Please provide photographic evidence of the proposed event site’s present situation – (A drone surveys to compare 
pre and post-event conditions is highly recommended).

Annexure 3: CPCB Standards for Wastewater Disposal

Following are the minimum water quality standards that needs to be achieved for the effluent from the STPs. These 
parameters include all modes of disposal, whether it is on land or water bodies.

BOD – Bio-chemical Oxygen Demand; TSS – Total Suspended Solids; COD- Chemical Oxygen Demand; TN – Total 
Nitrogen; TP- Total Phosphate; FC – Faecal Coliform;
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For River-Sensitive Gatherings Along Riverbanks 27

Annexure 4: Norms For Sanitary Facilities In Public Toilets

 CPHEEO Manual on Sewerage and Sewage Treatment, MoUD, 2013

Note 
It may be assumed that two-thirds of the number are males and one- third females 
One water tap with drainage arrangements shall be provided for every 50 persons or part thereof in the vicinity of water 
closet and urinals. 
*At least 50% of female WCs may be Indian pan and 50% European WC
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Notes
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1st Floor, Core 4B, India Habitat Centre,  
Lodhi Road, New Delhi - 110003, INDIA 
Phone: (+91 11) 24634971, 24643576  

Email: niua@niua.org  
Website: www.niua.in

National Mission for Clean Ganga
1st Floor, Major Dhyan Chand National Stadium 

India Gate, New Delhi, Delhi 110002 
Phone: (+91 11) 2307 2900/901 

Website: www.nmcg.nic.in
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   Inspection Photographs in OA 96/2026 (CZ) dated 07.07.2026 
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Annexure-3



Google Earth Imagery in OA 97/2026 (CZ) 
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/ - Madhya Pradesh Pollution Control Board 
Central Laboratory 

Paryawaran Pnrlsor, E-5, Arera Colony, Bhopal -462016 (M.P.) TC-8568 
-----~r~::..L'l: Q755-246619t E.muil: d_111ppcb~ilrc<li1T1mdl.cmn, Wc~www,mpf)tib,mr.gov.i-H-----­

Tl•st lhpo1·t 

L 

Hepo1~No. 127/1-2 
v' Sample 11\)tn: 

Rd1.'1\'ncc Nt): 

~ampk ncs .. 'riptinn: 

Hcgionnl O11ice, M.P. l'ollution Control I3011rd, llhopal. 
I l'llcr Nn. 205 I )ntcd 08/0712026 
\\Inter Sn111plcs 

Issue No. :J.-6 2.. 
Issue Date 131 cf.ff 2C 

I. Wak1 sample collccled from Up Stream side of River Narmnda in front of Sc1tclev Ghat, Sch ore. 

Sampk l\)ntaincr: 
2. Water snmplc rnllcclcd from Down Stream side of River Nc1rmada in front of Satdcv Ghat, Schore. 
Pol) ethylene & Glass bottle 

Sampk \'olumc: 2 x 2 llr & 2x 300ml 
Sampling b) (.~/Customer: 
Snmpling date: 

Regional Onicc, M.P. Pollution Control 13uard, Ohopc1l 
07/07/2026 

R~'\'\'ivcd on: 08/07/2026 
Date of Start Analysis: 08/07/2026 
Date of End Analysis: 13/07/2026 
Sampling Method/Plan: 
Environmental Condition: 

A./2/M-,24'h-&1;Non, 2023 Me11ied-J.()60 
Not mentioned 

Prescrvat ion status: As per Protocol 
1. Visu:il Obscrvntions 

1 Color 
2 Appearance 

Slightly Yellowish 
Slightly Turbid 

No Odmir Observed 3 Odour 

S. No. Analvte Tested Unit 
I. nH pl-I Unit 

2. Conductivity umhos/cm 
3. Turbidity NTU 
4. Total Solid mQ./I 
5. Total Dissolved Solid mg/I 
6. Suspended Solid mQ./1 
7. Chloride mQ./I 
8. Dissolved Oxygen mg/I 
9. COD mQ./1 
10. Total Alkalinity mg/I 
11. P. Alkalinity mg/I 
12. Total Hardness mg/I 
13. Calcium Hardness mQ./1 
14. Magnesium Hardness mg/I 
15. Ammonical Nitrogen mg/I 
16. Nitrite mQ./I 
17. Nitrate mg/I 
18. Phosphate mQ./1 
19. Sulphate mg/I 
20. Flouride mg/I 
21. Sodium mQ./I 
22. Potassium mQ./1 
23. Boron mg/I 
24. I30D mg/I 

2. 
Slightly Yellowish 
Slightly Turbid 

No Odour Observed 

Test Method Number:-
4500 pl.♦ B APIIA, 24rd Edition, 2023 

2510 H APIIA, 24•·d Edition, 2023 
2130-B APHA, 24rd Edition, 2023 
2540-H APJIA, 24rd Edition, 2023 
2540-C APHA, 24rd Edition, 2023 
2540-D APHA, 24rd Edition, 2023 

4500-Cr B APHA, 24rd Edition, 2023 
4500-OC APHA, 24rd Edition, 2023 

52208 APHA, 24rd Edition, 2023 
2320 B APHA, 24rd Edition, 2023 
2320 B APHA, 24rd Edition, 2023 
2340 C APHA, 24rd Edition, 2023 

3500 Ca B APIIA, 24rd Edition, 2023 
2340 H APIIA, 24rd Edition, 2023 

4500-NHJF APHA, 24rd Edition, 2023 
4500-NO2 B APHA, 24rd Edition, 2023 
4500-NOJ B APHA, 24rd Edition, 2023 

4500-PD APHA, 24rd Edition, 2023 
4500-SO/1 E APHA, 24"1 Edition, 2023 

4500-FD APHA, 24rd Edition, 2023 
3500 Na B APIIA, 24rd Edition, 2023 
3500 K B APJIA, 24rd Edition, 2023 
4500-B B APIIA, 24rd Edition, 2023 

IS 3025IPart 44j:1993IFirst Revision! 

Rcmnrk : I. No statutory liability accepted for samples not collected by M.P.P.C.B. 
2. The results relate only to the items tested 

Result J Result 2 
7.69 7.91 
307 309.8 
12.5 13.1 
244 254 
206 210 
38 44 

14.78 14.78 
5.6 5.3 
9.8 9.8 
122 122 
NIL NIL 
126 124 
78 78 

. 48 46 
BDL BDL 
0.08 0.09 
5.11 5.23 
0.12 BDL 
10.72 10.06 
0.32 0.39 
5.41 6.40 
1.23 2.21 
BDL BDL 
1.4 1.5 

3. The report shall not be reproduced except in full without permission of Incharge Central Laboratory, MP, Pollution Control 
Ooard, Bhopal. 

4. nDL- Below Detection Limit, MDL-Minimum Detection Limit, Ammonical Nitrogen MD~l mg/I), 
MDL- Boron (0. I mg/I) 

(Dr.Harish nkhade) 
1/C, Central Laboratory 

End - of - Report page 1 of I 
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1 

- Madhya Pradesh Pollution Control Board 
Central Ca6oratory 

Paryawaran Parlsar, E-5, Arera Colony, Bhopal -462016 (M.P.) 
Tel: 0755-2466191; E.mail: cl mppcb@rediffmail.com; Web: www.mppcb.mp.gov.in 

Test UcJlort 

Rl!l'llrt No. 12 711-2 
Snmple from: 
Reference No: 
Sample Description: 

Sample Container: 
Sample Volume: 
Sampling by Gb/Customer: 
Sampling date: 
Received on: 
Date of Stait Analysis: 
Date of End Analysis: 
Sampling Method/Plan: 
Environmental Condition: 
Preservation status: 
1 Color 

2 Appearnnce 

Regional Oflice, M.P. Pollution Control Ooard, Ohopal. 
Letter No.205 Dated 08/07/2026 
Water Samples 

Issue Date 

I. Water sample collected from Up Stream side of River Nnrmnda in front of Satdev Ghat, Sehore. 
2. Water sample collected from Down Stream side of River Narmada in front of Satdev Ghat, Sehore. 
Polyethylene & Glnss botllc 
2 x 2 hr & 4x 100 ml 
Regional Office, M.P. Pollution Control Ooard, Ohopal 
07/07/2026 
08/07/2026 
08/07/2026 
13/07/2026 

A-P-14,4,U" -&ii1im1, 2023 Melh0d J ()60 
Not mentioned 
As per Protocol 
Slightly Yellowish 
Slightly Turbid 

3 Odour No Odour Observed 

Slightly Yellowish 
Slightly Turbid 

No Odour Observed 

S.No. Analytc Tested Unit Test Method Number Result I Result 2 

I. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

Colour (1-lazens) 2120-B APHA, 24th Edition, 2023 11.23 16.34 

Calcium ( as ca++) mg/I 3500Ca B APHA, 24th Edition, 2023 31.24 31.24 

Magnesium( as Mg++) mg/I 2340 B APHA, 24th Edition, 2023 11.66 11.17 

Fixed Dissolved Solid mg/I 2540 E APHA, 24th Edition, 2023 104 106 

Total Kjeldhal Nitrogen mg/I 4500-N0riB APHA, 24th Edition, 2023 BDL BDL 

SAR - - 0.21 0.25 

Total Coliform MPN/IOOml 9221-B APHA, 24 th Edition, 2023 540 920 

Fecal Coliform MPN/I00ml 9221-E API-IA, 24th Edition, 2023 23 84 

Fecal Streptococci MPN/I00ml 9230-B APHA, 24th Edition, 2023 <l.8 <1.8 

£.Coli MPN/1001111 9221-G APHA, 24th Edition, 2023 <1.8 <1.8 
. . 

Remark : I. No statutory liab1hty accepted for samples not collected by M.P.P.C.B . 
2. The results relate only to the items tested 
3. The report shall not be reproduced except in full without permission of Incharge Central Laboratory, MP, 

Pollution Control Board, Bhopal. 
4. BDL-Below Detection Limit. 

End - of - Report 

(Dr.Har~nkhade) 
1/C, Central Laboratory 

page 1 of 1 
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Annexure-8  

 

Theoretical Assessment of Dilution of Milk in River Narmada 

 

1.1.  To assess the potential impact of the discharge of milk into the River Narmada 

on the river's BOD and ecological conditions, a laboratory study was carried 

out. For this purpose, the collected river water sample was diluted with 

measured quantities of milk.  

1.2. In this regard, MPPCB vide Letter No. 2360 dated 23.06.2026 requested the 

Water Resources Department (WRD) to provide the river discharge data for 

the River Narmada on 09.04.2026; however, the reply is still awaited. Further, 

MPPCB vide Letter No. 2371 dated 23.06.2026 requested the Narmada Valley 

Development Authority (NVDA) to furnish the river discharge data. NVDA, 

vide Letter No. 1517 dated 06.07.2026, informed that the requested 

information does not pertain to their jurisdiction. Copy of the letters enclosed 

with this Annexure. 

1.3. Therefore, for the limited purpose of the present study and calculation, the 

discharge data of the Central Water Commission (CWC) Handia Hydrological 

Station, located downstream of the River Narmada at 22°29'30.64"N latitude 

and 76°59'35.78"E longitude, approximately 30 km downstream of the 

incident location, was considered. The Manual Daily River Water Discharge 

recorded at the Handia station for last five years from 2021-2025 for the date 

09th April was averaged out and taken as 123.78 m³/s, and this value was 

adopted solely as an assumed discharge for dilution calculations. The discharge 

data was obtained from the National Water Informatics Centre (NWIC) 

database https://nwdp.nwic.gov.in/dataset and is enclosed with this Annexure. 

1.4. Based on the above assumption, considering the discharge of approximately 

11,000 liters of milk into the River Narmada and an assumed river discharge 

of 123.78 m³/s, it was estimated that the entire quantity of milk would be 

released over a period of approximately 25 minutes during the pouring activity.  

1.5. River water samples were prepared with different dilution ratios of milk, and 

the corresponding BOD values were analysed by the Central Laboratory, 

MPPCB. The analytical results are enclosed within this Annexure and were 
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used to estimate the BOD of higher dilution ratios through 

interpolation/extrapolation for the dilution assessment. 

1.6.  The above assumptions were adopted exclusively for the purpose of 

evaluating the likely dilution and its potential impact on the river water quality 

and should not be construed as the actual river discharge prevailing on the date 

of the incident. 

The theoretical dilution assessment was carried out as follows:  

 River discharge (Q,river) = 123.78 m³/s  

Milk volume = 11,000 litres = 11 m³  

Time taken to pour milk = 25 minutes = 1,500 seconds 

 

Step 1: Milk discharge rate 

 

Q (milk)=11 m3 / 1500 s=0.00733 m3/s = 7.33 L/s 

 

Step 2: River volume passing during the 25 minutes 

             =123.78 ×1500=1,85,670 m3  

Therefore, during the 25 minutes: 

River water = 1,85,670  m³ = 185.67 million litres 

 

Step 3: Dilution ratio 

Dilution Ratio = 123.78/ 0.00733= 16886.767 

Approximately: 16890 parts of river water for every 1 part of milk 

Step 4: Milk concentration after complete mixing = 11/185670=0.0000592 

 

Step 5: Estimate BOD using the most diluted experimental sample: 

 

Taking the 1:60 dilution as the closest point for extrapolation: 

 

Estimated BOD=1200* 0.0000592*61= 4.3 mg/L 
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1.7 The theoretical dilution assessment was carried out to evaluate the likely 

impact of the discharge of approximately 11,000 litres of milk into the River 

Narmada on its Biochemical Oxygen Demand (BOD). Based on an assumed 

river discharge of 123.78 m³/s, the estimated dilution ratio was approximately 

1: 16890, and the corresponding BOD after complete mixing was estimated 

to be 4.3 mg/L.  

1.8 The study indicates that the addition of milk increases the oxygen demand of 

the water, which may temporarily reduce the dissolved oxygen available for 

aquatic organisms. However, considering the flowing nature of the River 

Narmada, its high dilution capacity, turbulence and natural self-purification 

processes, any impact is expected to be localized and not adverse under the 

assumed conditions. It is pertinent to note that the actual river water samples 

collected during the inspection showed a BOD of 1.4 mg/L upstream and 1.5 

mg/L downstream of the discharge location, whereas the theoretical study 

estimated a BOD of 4.3 mg/L for the assumed dilution scenario.  

1.9 The assessment is indicative in nature and is based on theoretical assumptions 

and laboratory extrapolation, and therefore cannot substitute for actual field 

monitoring. 
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2. 3-ll<-ll"1ai ~~ ~ 3-tl41'51a1 3-rcfftt ~ "locr1 ~ ~ Slclle; (Discharge/Flow) ~ 3q()i¢~­

'3-ilaic:hl{l I 

J. 3-l1£11'5fai ~~ ~ s13a-i@J.i ITT# ~ ~.£1"1()i, ~\:11~ 3f~ ~ ~ 3q41a, .fi{~a-il3-TT 

cnf ~q{Oll 

4. 3cfa ~Cail ~ ~ * ~ c;_ct1{1 fartra,ur1"1"m ~ "JT$" ITT m 3.fich't ~ 3q<4&tr ~ 

arc!I ~coil ~ ~ R fctm cm- ',lltfi ~cfilllci1 3,~ Slfc-la~a-IT cf;f ruct{Ul I 

5. ~ ~ ~, t;I cl I~ 3f~ "1 ~C)l ll q .tth:H U I ~ SI fc-l ~<4 t;j'"3=Jlq ~ ~ 3i cl M) c:fia1 I 

6. fa°3TI?T ~ (icficr1~4'?1 "{l<:f fcn 3cfc1 t;lcfil{ ~ ~ * ~ ~ ~ Vcf q1~R!~klcFIT q"{ 

~~l~ci gs:rrq ~ .fichcil ~ JfmTT crlffel ~ fcltstll * ~ ~ ~ J.1$fqqu~ ~I 
" 

6°cfc, 3ilaichlft tJcf ~ ~ cfilll1<4ll ~ 07 Rct.fi ~ 3trc=r{ 3qc4~tr ch{lcil cfif ~ cR" 
-{ltS?74 ITTt, ~ ~ ~a, ,fiJ.lll-fi~J-11 # c;ifc-la~a1 t;lfcj,ci ~lit al" ~I 

¥ 
(iftH~T i:iRRt~} 
~~ 

, 
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q;r~l~ cf>Ttf q1~.=t ~. -=tif<tl ~qjlfl fl1-11•1 1>+1"6--234 
59 ffl ~cttt. ;,,fc;, 1tq'f, ~q1<-1 (if.v.) 

&,qU:-,,,m441flc,wll g,m 

lF.f iti'. /.~[.?..;".RRS.. / lfiT.1i.--23/2026-27 

~. 

--·· / . ' ,,-. ,,,. ' 

4\t;w4'll -{l"'ll 'Uft6 ~RlcfiiUI, "ifi.:ti4 ffif tfrcs. 11)q1« ~ AilR-1~~ 
~~ ffillf<li 98/ 2026 (Rt~1ef Mf ~IGl'{d -crct ~ ~tili 'i&ISl~:tr 
~n~iii lf ~) cff -ti~ ~ u11;,q51,tl '3Qcl~ • i6ilq 'GfF)- 1114"( I 

anqctS1 w ilittM 2371 / ~/ M~ill/ 202&/ -.r1q1c.-1, R:.ticfi 2&0U028 

·-···---
G4--0cffl fcltttll~•f<t ~ -q;;r eRT ~ ~ Gtl.:t4il=tl ~ 014h.-.r4 ~ 

~ ~ t' l &6: '3q~a:r q,i'{l~I Gil'11 ~ ~ t l 

9.fqf fclq,('tf I • ifiiliifi-23. 
~ l'sffi. wt4<1 ~- ~",q,t'i 

( 

., 
E:\2026\CtaOudbry $ i.r\Lettcn,doC 63

99



 

 

Source - https://nwdp.nwic.gov.in/dataset 

 

National Water Informatics Centre (NWIC) database 

 

Station Agency State District Tehsil River Basin 
Local 

River 
Latitude Longitude 

Data 

Acquisition 

Time 

Manual 

Daily 

River 

Water 

Discharge 

(m3/sec) 

Handia CWC 

Madhya 

Pradesh HARDA Handiya Narmada Narmada Narmada 22.49194 76.99333 

09-04-2021 

08:00 89.6 

Handia CWC 

Madhya 

Pradesh HARDA Handiya Narmada Narmada Narmada 22.49194 76.99333 

09-04-2022 

08:00 117 

Handia CWC 

Madhya 

Pradesh HARDA Handiya Narmada Narmada Narmada 22.49194 76.99333 

09-04-2023 

08:00 120 

Handia CWC 

Madhya 

Pradesh HARDA Handiya Narmada Narmada Narmada 22.49194 76.99333 

09-04-2024 

08:00 219.9 

Handia CWC 

Madhya 

Pradesh HARDA Handiya Narmada Narmada Narmada 22.49194 76.99333 

09-04-2025 

08:00 72.4 
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- Madhya Pradesh Pollutlon Control Board 
Central Laboratory 

Paryawonm Parlsor, E-5, Arera Colony, Bhopal -462016 (M.P.) TC-8568 
rd: 0755-2466191; E.mnil: cl.111ppcb{rdrcdiffmail.con1; Web: www.mppcb.m:.J;;.Q:..c•g=ov.:..:.•=jn~------

Ti-~ nrport --

✓ Rcp1J11 No I 2N1 l-3 
Snmpk n,,m: 
Rd'1.'1\'ll1.'C' Nn: 
Snmplc D1.·snipti()n: 

Sample Contnincr: 
Sample Volume: 
Sampling by Gh/Customcr: 
Sampling date: 
Received on: 
Date of Start An:1 lysis: 
Date of End Annlysis: 
Sampling Method/Plan: 
Environmental Condition: 
Preservation status: 

-

S. No. Analytc Tested 

I. BOD 

Rcgionnl Onicc, M.P. Pollution Control Donrcl, Ohopal. 
Lcller No.204 Dated 08/07/2026 
\Voter Samples 

Issue No. ~63 
Issue Date l.[?, ( 4 \ ti 

l .Milk Snmple prepared with a dilution ratio of I Part Milk to 6 Parts Welter Sample taken from Dis of 
River Nannada at Satdev Glrnt Sehore. 

2.Milk Sample Prepared with a dilution ratio of I Part Milk to 12 P11rts Water Sample taken from Dis of 
River Narmada at Satdev Ghat, Schorc. 

3.Milk Sample Prepared with a dilution ratio of I Part Milk to 60 Parts Water Sample taken from Dis 
of River Narmada at Satdev Ghat, Schorc. 

Polycth) lcne bottle 
3 x 400 ml (approx ) 
Regional Olncc, M.P. Pollution Control Ooard, Ohopal 
07/07/2026 
08/07/2026 
08/07/2026 
11/07/2026 

APJ-1.A, 2411, -Edili~We11wd-1-tJ6() 
Not mentioned 
As per Protocol 

Unit Test l\kthod Number:-

mg/I IS 30251 Part 44):1993jFirst Revision} 

Result l Result 2 Result 3 

10400 4600 1200 

Remark : 1. No statutory liability accepted for samples not collected by M.P.P.C.B. 

L 

2. The results relate only to the items tested 
3. The report shall not be reproduced except in full without permission of lncharge Central Laboratory, MP, Pollution Control 

Board, Ohopal. 

End - of- Report 

~ 
(Dr.Harish ~ade) 
1/C, Central Laboratory 
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VAl<ALATNAMA 
I Ruic 4( l) ot' the Ru le~ fr11111c<l under /\dvocutcs /\ct, 196 J I 

BEFORE TIIE llON'ULE NATIONAL GREEN TRIBUNAL 
CENTRAL ZONE BENCII, BJ-IOPAL 

I 

OA No. 96/2026(CZ) 
IN THE l\11\ TTEI~ OF: 
SlDDHARTH SINGH RAJPOOT ........ APPLJCANT 

VERSUS 

STATE OF MP & ORS. . ........ RESPONDENTS 
1 Nectesh Chanrnsiya named below do hereby appoint, engage, and authorize advocate(s) named below to appear, 
act and plead as aforesaid case proceedings which slrnll include application for restoration, setting aside of ex- party 
orders. cotTcctions, modifications, review and recall of orders passed in these proceedings, in this court or any other 
court in which the same may be tried/ heard/proceeded and also in appellate. Revisional and executing court in 
respect of proceedings arising from this case/ proceedings as per agreed terms and conditions and authorize 
him/them to sign and file pleadings, appeals, cross objections, applications, affidavit or other documents as may be 
deemed necessary for the proper prosecution/defence of the case in all its stages and also agree to ratify and confinn 
act done by him/them as if done by me.In witness whereof i/we do hereunto set my/our hand to the presents, the 
contents of which have been duly understood by me at Bhopal on 16.07.2026. 

PARTICULARS OF EACH PARTY EXECUTING VAKALATNA:rv1A 
Name& Registered E-Mail Add & Telephone Status in case Signature Fathers Name Address 

Neetesh Chaurasiya Paryavaran Parisar, legalcell@mppcb.mp.gov.in OIC,MP V~ S/o Sh. Rajendra Prasad E-5 Arera Colony, 7898892470 PCB (R-4) 
Chaurasiya Bhopal, 462016 

1•-Regional Officer MP ...... ~.,. 
PCB Regional Office ~ • 

Bhopal 
Accepted 

Name & Enrollment. Office Address E-Mail Add. Telephone Full Signature No. 
ParyavaranParisar, parul. bhadoria04@gmail.com 8085977111 

PARUL 
E-5 Arera Colony, legalcell.pcb@mp.gov.ln 

\>✓t Bhopal, 462016 
BHADORIA 

1587-2012 
MOHITBUCH legalcell.pcb@mp.gov.in 

1305/2017 9685034578 
~~-

PRANJAL 9340657120 

fd 
ndvocnteprnrti nlpnndey@gmnil.com 

PANDEY 
MP 2881-2021 

•• '--' .... 

-
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Joint Committee Report in OA 96/2026 legalcell < legalcell@mppcb.mp.gov.in >

LegalCell < legalcell@mppcb.mp.gov.in >
Thu, 16 Jul 2026 3:27:49 PM +0530

To "siddharthrajput1911"<siddharth.rajput1911@gmail.com>
Cc "parul bhadoria04"<parul.bhadoria04@gmail.com>,"harnengt"

<harnengt@gmail.com>,"cpcb bhopal"<cpcb.bhopal@gmail.com>,"Balaguru"
<dmsehore@mp.gov.in>

Madam/Sir 

Please find enclosed the Joint Committee Report on behalf of Madhya
Pradesh Pollution Control Board (MPPCB) in compliance to order dated
18.05.2026 in OA 96/2026 (CZ) SIDDHARTH SINGH RAJPOOT & ANR.  Vs
State of MP.  This mail be considered as proof of service.

Regards 
Legal Section 
MP PCB

1 Attachment(s)

OA 96-2026 SIDDHARTH SIN…
7.9 MB
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